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Bio Medical Waste Generation collected in Color coded bags 

Bio Medical Waste Transport 

Closed Stainless Steel Trolley 

45



BIO MEDICAL WASTE BAR CODED BAGS AND CONTAINERS 

46



Collection Process: Step 1  

With Proper protective equipment BMW Staff start the Collection Process 

47



Step 2: Tagging Process 

The BMW Covers are sealed 

Step 3:  

BMW Staff Carefully place the waste in transport trolley 

48
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Step 4: Loading BMW in Dedicated Closed Transport Vehicle 

52



Step 5: Storage of BMW in Final Storage Area at Retreat Building 

Shifting BMW from Vehicle to BMW Final Storage Area 
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HAND WASHING 
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Step 6: Bio-Medical Waste Bar Code Scanning, Weighing & Loading Bio 

Medical Waste by Authorised Vendor 
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Vendor Vehicle Closed and Sealed 
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